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D.B. Kauser v. Sate of U.P., (Kshitij Shailendra, J.), 2023 SCC OnLine All 178

Pankhudi Agarwal v. Sate of U.P., (Saumitra Dayal Singh and Rajendra Kumar-1V, JJ.), 2023 SCC
OnLine All 177

Bombay High Court

‘AK’ v. Sate of Maharashtra, (Revati Mohite Dere and S.M. Modak, JJ.), 2022 SCC OnLine Bom
4555

Abhijit Madhavrao Patil v. State of Maharashtra, (Mangesh S. Patil and Sandeep V. Marne, JJ.),
2022 SCC OnLine Bom 3381

Akshay Sthapatya (P) Ltd. v. Union of India, (G.S. Patel and Gauri Godse, JJ.), 2022 SCC OnLine
Bom 4199
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OnLine Bom 3636
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Deorao Ragho Kilbile v. Sate of Maharashtra, (M.S. Jawalkar, J.), 2022 SCC OnLine Bom 3810
Dipesh Mehta v. Gerald Shirley, (G.S. Patel and Gauri Godse, JJ.), 2022 SCC OnLine Bom 3453

Employees Union of Sesa Mining Corpn. Ltd. v. Sesa Resources Ltd., (G.S. Kulkarni, J.), 2022 SCC
OnLine Bom 3142

Galore Developers (P) Ltd. v. Solapur Municipal Corpn., (R.D. Dhanuka and Kamal Khata, JJ.),
2022 SCC OnLine Bom 3525

Geeta Arun Naik v. Krishnanath Baburao Naik & Bros, (G.S. Kulkarni, J.), 2022 SCC OnLine Bom
3149

Gopal Vithal Bholnekar v. Town Planner, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2022 SCC
OnLine Bom 3156

Intekhab Hasan Syed v. State of Maharashtra, (Madhav J. Jamdar, J.), 2022 SCC OnLine Bom
4497

Jean Elvin Theamudo E Braganza v. Antonio Piedade Ludgerio Gomes, (M.S. Sonak, J.), 2022 SCC
OnLine Bom 3366

Jeet Event classic Mobile Novality v. Shetye Smart Links, (G.S. Kulkarni, J.), 2022 SCC OnLine
Bom 3455

Juliana Piresv. Canara Bank, (G.S. Kulkarni and Valmiki SaMenezes, JJ.), 2022 SCC OnLine Bom
4078

Kaizar F. Pithapurwala v. Khurshid Safakat Hussain Ladhi, (M .S. Karnik, J.), 2022 SCC OnLine
Bom 4053

Kamakshi Enterprisesv. Goa Industrial Development Corpn., (M.S. Sonak and Bharat P. Deshpande,
JJ.), 2022 SCC OnLine Bom 3532

Kusum Ramesh Agarwal v. Department of Coop., (Sandeep K. Shinde, J.), 2022 SCC OnLine Bom
3981

Leeni v. Chandrakant, (A.S. Chandurkar and Urmila Joshi-Phalke, JJ.), 2022 SCC OnLine Bom 3313

Lithoferro v. Director of Mines & Geology, (Sandeep K. Shinde and R.N. Laddha, JJ.), 2022 SCC
OnLine Bom 3420

Mala Kundan Rai v. Rajeev Ramgopal Agarwal, (Nitin Jamdar and Sharmila U. Deshmukh, JJ.),
2022 SCC OnLine Bom 3809

Mandar Pramod Vichare v. Thane Municipal Corpn., (R.D. Dhanuka and Kamal Khata, JJ.), 2022
SCC OnLine Bom 4069

Municipal Corpn. of Greater Mumbai v. Zenith Tins (P) Ltd., (G.S. Patel and Gauri Godse, JJ.), 2022
SCC OnLine Bom 3195

Muzaffar Manzoor Kadri v. State of Goa, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2022 SCC
OnLine Bom 3529

Narendrav. Union of India, (Abhay Ahuja, J.), 2022 SCC OnLine Bom 4062

Naziya Banu Abdul Hafiz Ansari v. Sate of Maharashtra, (R.D. Dhanuka and Kamal Khata, JJ.),
2022 SCC OnLine Bom 3941

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001316063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001316063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001283511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001283511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001282040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001273865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001274888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001268789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001299087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001299087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001272945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001272945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001273867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001273867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001292209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001292209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001287147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001287147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001275338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001284303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001284303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001271897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001272949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001272949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001282039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001287163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001287163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001271332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001271332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001275335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001275335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001287156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001283513

Pandurang Staram Choudhari v. Sunil Pralhad Choudhari, (Sandipkumar C. More, J.), 2022 SCC
OnLine Bom 3452

Pramila Premnath Gadekar v. Premnath Gadekar, (G.S. Kulkarni, J.), 2022 SCC OnLine Bom 4060
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Rosario Felicio Marcos Fernandes v. Assessing Authority, (M.S. Sonak and Bharat P. Deshpande,
JJ.), 2022 SCC OnLine Bom 3146

Roshini Kapoor v. Union of India, (A.S. Gadkari and Milind N. Jadhav, JJ.), 2022 SCC OnLine Bom
3808
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Kamal Khata, JJ.), 2022 SCC OnLine Bom 4049
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. Ansari Zameer v. Sate of Maharashtra, (Sandeep V. Marne, J.), 2022 SCC OnLine Bom 3916
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National Company Law Tribunal

Ambey Vaishno Seels (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and Prabhat Kumar,
Member (Technical)), 2023 SCC OnLine NCLT 176

Ashish Saoji v. Mohota Industries Ltd., (Kuldip Kumar Kareer, Member (Judicial) and Anuradha
Sanjay Bhatia, Member (Technical)), 2023 SCC OnLine NCLT 173

Avinash Totade v. Snew Developers (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and Prabhat
Kumar, Member (Technical)), 2023 SCC OnLine NCLT 166

Bhabani Pigments (P) Ltd. v. Transparents Agro (P) Ltd., (P.S.N. Prasad, Member (Judicia) and
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 163

Bhrugesh Amin v. Sanjay Rajkumar Chhabriaa, (Kishore Vemulapalli, Member (Judicial) and Prabhat
Kumar, Member (Technical)), 2023 SCC OnLine NCL T 162

Canara Bank v. Bellona Estate Developers Ltd., (Kishore Vemulapalli, Member (Judicial) and
Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 171

Central Bank of India v. Future Market Networks Ltd., (Kishore Vemulapalli, Member (Judicial) and
Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 174

Encore Assets Reconstruction (P) Ltd. v. UGH Vintage Hospital & Medical Research Centre (P) Ltd.,
(Kuldip Kumar Kareer, Member (Judicial) and Madhu Sinha, Member (Technical)), 2023 SCC
OnLineNCLT 167

F&B Asia Ventures (India) (P) Ltd., (Kuldip Kumar Kareer, Member (Judicial) and Anuradha Sanjay
Bhatia, Member (Technical)), 2023 SCC OnLine NCLT 172

Foxconn Technology India Development (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and
Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 160

Gajesh Labchand Jain v. Axis Bank Ltd., (Kishore Vemulapalli, Member (Judicial) and Prabhat
Kumar, Member (Technical)), 2023 SCC OnLine NCLT 165

Goldsun Auto (P) Ltd. v. Autocop (India) (P) Ltd., (Kuldip Kumar Kareer, Member (Judicial) and
Shyam Babu Gautam, Member (Technical)), 2023 SCC OnLine NCLT 169

IDBI Bank Ltd. v. Zee Entertainment Enterprises Ltd., (Kishore Vemulapalli, Member (Judicial) and
Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 164

K. Rama Mohan Rao v. Srichaitanya Students Facility Management (P) Ltd., (Kishore Vemulapalli,
Member (Judicial) and Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 170

Kamal Pant v. NBCC (India) Ltd., (P.S.N. Prasad, Member (Judicial) and Binod Kumar Sinha,
Member (Technical)), 2023 SCC OnLine NCLT 161

Maheshwari Investors (P) Ltd. v. Shree Ahuja Properties & Realtors (P) Ltd., (Kishore Vemulapalli,
Member (Judicial) and Prabhat Kumar, Member (Technical)), 2023 SCC OnLine NCLT 157

Manpower Group Services (India) (P) Ltd. v. Euphoria Technologies (P) Ltd., (Deep Chandra Joshi,
Member (Judicial) and Ajai Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCL T 159

Twenty One Net (India) (P) Ltd., (Kuldip Kumar Kareer, Member (Judicial) and Anuradha Sanjay
Bhatia, Member (Technical)), 2023 SCC OnLine NCLT 158

Unistar Tradelink (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and Prabhat Kumar, Member
(Technical)), 2023 SCC OnLine NCLT 175

Vistara ITCL (India) Ltd. v. Envirant Developers (P) Ltd., (Kuldip Kumar Kareer, Member (Judicial)
and Madhu Sinha, Member (Technical)), 2023 SCC OnLine NCLT 168
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National Consumer Disputes Redressal Commission
Build India v. Nirmala Devi, (Subhash Chandra, Presiding Member), 2023 SCC OnLine NCDRC 139

Build India v. Shobha Shrivastava, (Subhash Chandra, Presiding Member), 2023 SCC OnL.ine
NCDRC 138

National Company Law Appellate Tribunal

Ashok Kumar Bhasin v. ABB Power Products & Systems India Ltd., (Ashok Bhushan, Chairperson
and Barun Mitra, Member (Technical)), 2023 SCC OnLine NCLAT 214

Paisalo Digital Ltd. v. Uniglobal Ventures LLP, (Peeush Pandey, Registrar), 2023 SCC OnLine
NCLAT 213

Subhash Chand Gupta v. Bhavesh Texo Fab (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2023 SCC OnLine NCLAT 212

Uttar Pradesh Real Estate Appellate Tribunal

Krishna Estate Developers (P) Ltd. v. Surendra Tyagi, (D.K. Arora, Chairman and Kamal Kant Jain,
Member (Technical)), 2023 SCC OnLine RERA (UP) 4

Securities and Exchange Board of India

Anugrah Stock & Broking (P) Ltd., (S.K. Mohanty, Whole Time Member), 2023 SCC OnLine SEBI
88

Camac Commercial Co. Ltd., (S.K. Mohanty, Whole Time Member), 2023 SCC OnL ine SEBI 91

Dixon Technologies (India) Ltd. v. KSV Family Trust, (S.K. Mohanty, Whole Time Member), 2023
SCC OnLine SEBI 92

Ficus Commodities (P) Ltd., (S.K. Mohanty, Whole Time Member), 2023 SCC OnLine SEBI 89
Kaushal Chandarana, (S.K. Mohanty, Whole Time Member), 2023 SCC OnLine SEBI 87
Palkesh Khandelwal, (Ananta Barua, Member (Whole Time)), 2023 SCC OnLine SEBI 86
Smart Investment Services, (Ashwani Bhatia, Whole Time Member), 2023 SCC OnLine SEBI 90

Telecom Disputes Settlement and Appellate Tribunal

Den Networks Ltd. v. Lucky World Vision, (Ram Krishna Gautam, Member), 2023 SCC OnLine
TDSAT 141

Hathway Digital (P) Ltd. v. Syas Cable Tv Network, (Ram Krishna Gautam, Member), 2023 SCC
OnLine TDSAT 139

Hathway Digital Ltd. v. Nakki Cable Tv Network, (Biresh Kumar, Registrar), 2023 SCC OnLine
TDSAT 145

Nxtdigital Ltd. v. Shiva Cable Network, (Ram Krishna Gautam, Member), 2023 SCC OnLine TDSAT
142

Sti Network Ltd. v. Titu Cable Network, (Ram Krishna Gautam, Member), 2023 SCC OnLine
TDSAT 140

Sar (India) (P) Ltd. v. Canara Star Communications (P) Ltd., (Ram Krishna Gautam, Member), 2023
SCC OnLine TDSAT 146
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Sar (India) (P) Ltd. v. Kaizen Digital Cable Service (P) Ltd., (Biresh Kumar, Registrar), 2023 SCC
OnLine TDSAT 143

Union of India v. Bharat Broadcasting Network Ltd., (Ram Krishna Gautam, Member), 2023 SCC
OnLine TDSAT 138

Union of India v. Mahua Media (P) Ltd., (Ram Krishna Gautam, Member), 2023 SCC OnLine
TDSAT 144

Central ActsRules/Regulations etc.
Indian Paper Currency Act, 1910
Indian Motor Vehicles Act, 1914
Presidency Banks Act, 1876

Commission for Air Quality Management in National Capital Region and Adjoining Areas (Other
Associated Members of the Commission) Rules, 2023

Punjab National Bank Officer Employees& apos; (Discipline and Appeal) Amendment Regulations,
2023

Indo-Tibetan Border Police Force, General Duty Cadre (Group ‘' C' Posts) Recruitment Amendment
Rules, 2023

Commission for Air Quality Management in National Capital Region and Adjoining Areas (Other
Associated Members of the Commission) Rules, 2023

I ncome-tax Amendment (3rd Amendment) Rules, 2023
Central Civil Services (Leave) (Amendment) Rules, 2023

Notifications
Ministry of Finance, Notification No. 37/2023-Customs (NT)
Ministry of Agriculture, Noti. No. S.0. 2221(E)
Ministry of Environment and Forests, Noti. No. G.S.R. 116(E)
Ministry of Finance, Noti. No. G.S.R. 118(E)
Ministry of Health and Family Welfare, Noti. No. G.S.R. 116(E) 1
Ministry of Home Affairs, Noti. No. G.S.R. 113(E)
Ministry of Personnel Public Grievances and Pensions, Noti. No. GSR. 374(E)
Ministry of Power, F. No. CEA-PS-12-13/3/2022-PSPA-11 Division
Punjab National Bank, F. No. PNB/HRD/DAC/D& A/2022-23

State ActsRules/Regulations etc.
Goa Town and Country Planning (Second Amendment) Act, 2023
Kerala Finance Act, 2005
Kerala Finance Act, 2010
Kerala Finance Act, 2009
Kerala Finance Act, 2007
Kerala Finance Act, 2011
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Kerala Finance Act, 2012

Kerala Taxation Laws (Amendment) Act, 2014

Kerala Finance Act, 2008

Kerala Finance Act, 2006

Kerala Finance Act, 2013

Kerala Finance Act, 2014

King George& apos;s Medical University (Amendment) Act, 2004
Kerala Minor Mineral Concession Rules, 1967

Chandigar h Natifications
Chandigarh Labour Department, Noti. No. ST/(CPI)/2022-23/2503

Chandigar h Natifications
Karnataka Government, Noti. No. FD 16 CSL 2023
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